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(c) and (d) As per information, available 92
cases have been filed by 18th August, 1988 in
the District Forum established in Bihar of
which 39 complaints have been decided.
Similarly, 83 cases have been filed in Delhi of
which 8 have been decided. In National
Commission, 167 complaints have been
filed, so far. All

Statement
The Central Government has notified

these eompluints/applicatioiis have been
acknowledged by the Commission, The
subject matters of 160 complaints is below
Rs. 1 lakh in value and these do not fall
within  the jurisdiction of National
Commission. The remaining seven com-
plaints have not been decided by lie National
Commission.

the composition of National Commission

consisting of following live Members: 1. Hon'ble Justice Shri V.B. Eradi

President
2. Smt. A. S. Vijaykar

1. Dr. A. K. Ghosh
1. ShriY. Krisban
5, Dr. Rais Ahmed

As per information available, Gov ernment
of Arunachal Pradesh Bihar, Mizoram,
Rajasthan, Uttar Pradesh and Pondicherry
have been notified the State Commission.
Government of Andhra Pradesh, Arunachal
Pradesh, Bihar, Mizoram. Rajasthan Uttar
Pradesh, Andaman & Nicobar Islands, Daman
& Diu. Delhi and Pondicherry have notified
the District .Forums. In addition, Government
has accorded approval to the Government of
Gujarat, Himachal Pradesh. Maharashtra, Goa
Andaman & Nicobar Islands and Chandigarh
for setting up of State Commission and to
Government of Gujarat, Orissa, Chandigarh
and Lakshadweep to set up District Forums.
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uncut of Know-how fees to I'epsito

1868. SHRI SURESH KALMADI: Will
the Minister of FOOD PROCESSING
INDUSTRIES be pleased 10 state:

(a) whether it is a fact that a lumpsum
amount of dollars 8.00,000 is to he paid
know-how fees to Pepsico for the
Panjab Agro project: and

(b) what specific know-how is being
nsierrej and the amount payable for
each ot" the know-how?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD PROCESSING
IN'DUSTRIE,S (SHRI JAGDISH
tyreer: fa) No, Sir.

(b) The lumpsum payment is for design,
engineering and consultancy, etc,

Pepsico Technology for snack food and
soft drinks
1X69. SHRIT R.BALU:

SHRI DIPEN GHOSH:
SHRI V. GOPALSAMY;

Will the Ministe,- of FOOD PROCESS-
ING INDUSTRIES be pleased to state:

(a) whether does PEpsico operate
a
.search station to develop
horticulture;

(b) what technology i, the snack food
and soft drink will Pepsico bring which
not already in the country;

() the details of help being
sought
Om Pepsico; and

(d) what does CSIR have to say about
the technology Pepsico is bringing to our
country?

[25NOV. 1988]

to Questions 178

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD PROCESSING
INDUSTRIES (SHRI JAGDISH TYTLER):
(a) Pepsico's largest food divison-Frito-Lay
has set up in Mexico an agro-research and
seed programme.

(b) and (c) Apart from improving the
existing technologv for the manufacture of
snack food and soft drinks, collaboration with
Pepsico envisages transfer of state-o; the-art
technology for increasing yields, developing
suitable varieties of fruits, vegetables and oil
seeds, introduction of improved agronomic
practices, introduction of new post-harvest
technologies  for  better storage and
distribution and technology and marketing.

(d) CSIR has stated that the Agro Research
Centre -.hould have proper safeguards
through formal association and >"" vestment
of Government representatives/ nominees for
the running of this Centre.

Lossto N.C.C.F. on inipartjexport

1870. SHRI PUTTAPAGA RADHA-
KRISHNA: Will the Ministe,- of FOOD
AND CIVIL SUPPLIES he' pleased to state:

(a) the actual,National loss suffered b)
N.C.CF. in import of Dry Dates, Chick

peas, lentils and export of WheatiRice
bran; and

(b) whether it is a fact that a Dy.
Manager in N.C.C.F. iy responsible for
initiating proposals for almost all import'
Export deals in N.C.C.F. continuously for
the last about eight years; if so, ihe rea
son therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOOD AND CIVIL
SUPPLIES (SHRI D.L. BATTHA); fa)
the estimated losses in the import of dry dates
and chickpeas on which transactions had
taken place are Rs.200 lakhs and Rs. 10.49
lakhs respectively. The notional losses
relating to import of lentils and export of
wheatirice bran on which no transaction had
taken place are Rs. 27.73 Takhs and Rs,2
lakhs respectively,

(b) The proposals had been processed by the
Deputy Manager who was working in
ImportlExport Division of NCCF for



